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| TEM NO 28 COURT NO. 3 SECTION Il T A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Civil Appeal Nos.8255/2014
JAI PRAKASH ASSCCI ATES LTD. Appel | ant (s)
VERSUS

STATE OF U.P. & ORS. Respondent ( s)
(Prayer for interimrelief and office report)

W TH

C.A. No. 8256/2014
(Wth InterimRelief and Ofice Report)

C. A No. 8257/2014
(Wth Ofice Report)

C.A. No. 8258/2014
(Wth InterimRelief)

C. A No. 8259-8266/2014
(Wth InterimRelief)

C. A No. 8267-8271/2014
(Wth appln.(s) for amendnent of appeal and InterimRelief & office
report)

C. A No. 8272/2014
(Wth InterimRelief)

C. A No. 9086/2014

(Wth appln.(s) for exenption fromfiling O T. and appln.(s) for
exenption fromfiling c/c of the inpugned judgnment and Interim
Rel i ef )

C. A. No. 9087-9089/2014
(Wth appln.(s) for exenption fromfiling OT. and Ofice Report)

C. A No. 10696/2014
(Wth Ofice Report)

Date : 09/03/2015 These appeals were called on for hearing today.
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Reason: HON BLE MR, JUSTI CE AM TAVA ROY

For Appel |l ant(s)

Sharm | a Upadhyay, Adv.

Rohit St hal ekar, Adv.
Avi Tandon, Adv.

Gaur abh Shar ma, Adv.

r Ms. Rashnmi  Si ngh, Adv.
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Gaur av Jai n, Adv.
Abha Jai n, Adv.
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Abhi shek Shar ma, Adv.

For Respondent (s)

Vi nay Garg, Adv.
Tanmay Agarwal , Adv.
Upendra M shra, Adv.
Uday Si ngh, Adv.

Rakesh Uttanchandra Upadhyay, Adv.
Pradeep M sra, Adv.

s 5558

UPON hearing the counsel the Court nmde the follow ng
ORDER

Letters have been circul ated by the | earned counsel
for the respondents, including the State of U P., seeking
adj ournment for filing counter affidavits.

Counter affidavits nmay be filed within four weeks
from today.

Rej oi nder affidavit, if any, may be filed within
four weeks from today.

List the matters on 1st My, 2015.

(Sarita Purohit) (Sneh Bal a Mehra)
Court Master Assi stant Regi strar



